
30.05.2014 J-1 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M

1. FAO(OS) 144/2014 TEVA PHARMACEUTICAL INDUSTRIES PARAG P. TRIPATHI
LTD. & ORS. SUDHIR CHANDRA
VS. NATCO PHARMA LIMITED PRAVIN ANAND, NISCHAL ANAND

SAVITHA SURESH, AMAN TANEJA
CHETAN SHARMA, RAJESHWARI H.,
TAHIR ABDULJABBAR, SUDIPA DASGUPTA

2. FAO(OS) 241/2014 PROCTER & GAMBLE MANUFACTURING A.M. SINGHVI, SANJAY JAIN
(TIANJIN) CO. LTD. & ORS. PRASHANT GUPTA, PRIYA RAO
VS. ANCHOR HEALTH & BEAUTY CARE TAAPSI JOHRI, RUCHI, RAJUL JAIN
PVT. LTD. SANDEEP SETHI, PRATIBHA M. SINGH\

MAYUR GALA, ARCHANA SACHDEVA
PRASHANTH KUMAR

COURT NO. 5 
HON'BLE MR. JUSTICE S.RAVINDRA BHAT 
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

AT 2.15 P.M

1. RFA(OS) 75/2011 INDIA TOURISM DEVELOPMENT  K.T.S. TULSI, R.S. MATHUR
   CM APPL. 15966/2011 CORPORATION LIMITED AMITABH MARWAH, MADAN BHATIA

VS. MISS SUSAN LEIGH BEER ANUP KUMAR SINHA

COURT NO. 5 
HON'BLE MR. JUSTICE S.RAVINDRA BHAT 
HON'BLE MS. JUSTICE INDERMEET KAUR

AT 10.30 A.M

1. REVIEW PET. 315/2013 NUTAN KUMAR AND ANR. V.S. CHAUHAN, N. CHAUDHARY
   CM APPL. 9384/2014 VS. RAJESH ARORA AND ORS. SUMIT BANSAL, ATTEV MATHUR
   IN FAO(OS) 284/2009
 



30.05.2014 J-2 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO.6     
(DIVISION BENCH-6)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE G.P.MITTAL

AT 2.15 P.M.

1. CRL.A. 518/2011 RANDHIR SINGH & OTHERS RAMESH GUPTA, MANU SHARMA
VS. STATE ABHIR DATT, 

FOR RANDHIR SINGH AND KRISHAN
D.C.MATHUR, CHATTAR SINGH,
RAJDIPA BEHURA

2. CRL.A. 616/2011 RANDHIR SINGH (IN JC) MANU SHARMA, ABHIR DATT
VS. HARI CHAND AND OTHERS ASHOK DRALL

COURT NO. 34 
(DIVISION BENCH-9)
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE KAILASH GAMBHIR
HON'BLE MS. JUSTICE SUNITA GUPTA

AT 2.30 P.M

1. CRL.A 513/1998 RAKESH KUMAR K.B. ANDLEY, M.L. YADAV
VS. STATE RICHA KAPOOR

2. CRL.A 819/2011 RAVI KUMAR & ORS.  AJAY VERMA, K. SINGHAL,
VS. STATE  VIVEK SOOD, JITENDER SETHI

COURT NO. 29  
EXTENSION BLOCK (FIRST FLOOR) 
HON'BLE DR. JUSTICE S. MURALIDHAR

AT 10.30 A.M

1. CRL.A 572/2010 MOHD. NASEEM M.S. KHAN, AKRAM KHAN
   CRL.M.B 1982/2011 VS. STATE AASHAA TIWARI
   CRL.M.B 113/2012

2. CRL.A 164/2009 JOGINDEER SINGH MALIK MOHD. FARAZ, SWATI GOSWAMI
VS. CENTRAL BUREAU OF NARENDER MANN, MANOJ PANT
INVESTIGATION UTTKARSHA KOHLI



30.05.2014 J-3 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 36
HON'BLE MR. JUSTICE J.R.MIDHA

1. REVIEW PET. 491/2013 UNITED INDIA INSURANCE CO.LTD. S.L. GUPTA, RAM ASHREY
   IN MAC.APP. 385/2007 VS. KANWAR LAL & ORS. SUBASH OBEROI, C.M. GOPAL

2. CRL.M.A 5018/2013 SURJEET KAUR AND ANR. SHYAMLHA PAPPU, R. KRISHNAMORTHI
   CRL.M.A 2446-47/2014 VS. STATE VARUN GOSWAMI, AJEYA BHARDWAJ
   IN BAIL APPL. 64/2013 SANGEETA SINGH, 

COURT NO. 28 
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.A 680/2012 PRABHU DAYAL SHARMA DAYAN KRISHNAN, 
VS. THE STATE OF NCT OF DELHI SUDARSHAN RAJAN, M.N. DUDEJA

2. CRL.A 689/2012 JASVEER DAYAN KRISHNAN, 
VS. THE STATE OF NCT OF DELHI SUDARSHAN RAJAN, M.N. DUDEJA

3. CRL.A 857/2012 JASBIR SINGH MOHD. SALEEM, MOHD. TABREJ
VS. THE STATE (DELHI ADMN.) DELHI M.N. DUDEJA
& ANR.

4. CRL.A 676/2012 MAHABIR SUDARSHAN RAJAN, MD. QAMAR SLI
VS. THE STATE OF NCT OF DELHI M.N. DUDEJA

5. CRL.A 675/2012 RAJESH KUMAR @ RAJU SUDARSHAN RAJAN, MD. QAMAR ALI
VS. THE STATE OF NCT OF DELHI M.N. DUDEJA

6. CRL.A 1036/2012 RAMESH KIRAR ASHOK KR. ARYA
VS. THE STATE (GNCT OF DELHI) & ORS. M.N. DUDEJA

7. CRL.A 65/2000 KANCHAN SINGH SUDHIR NANDRAJOG, SANJEEV SHARMA
VS. STATE M.N. DUDEJA



30.05.2014 J-4 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 14 
HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 2.15 P.M

1. MAT.APP. 60/2012 SANDHYA PANDEY S.K. CHATURVEDI
   CM APPL. 18340/2012 VS. KUNJ BIHAR PANDEY

2. CM(M) 1067/2011 PAWAN KUMAR GUPTA & ANR. MANISH KAUSHIK, KIRTI UPPAL
   CM APPL. 17144/2011 VS. VINAY MALANI ANSHUMAAN SAHNI, AASTHA DHAWAN
   CM APPL. 18242/2013

3. CM(M) 606/2013 VINAY MALANI KIRTI UPPAL, ANSHUMAAN SAHNI
   CM APPL. 9118/2013 VS. DELHI PRANTIYA AASTHA DHAWAN, MANISH KAUSHIK

MARWARI YUVA MANCH& ORS. PAWAN GUPTA

4. C.R.P 149/2013 SH HANIF SOLANKI PIYUSH PRABHAKAR, J.C. MAHINDROO
VS. SH. BABU LAL ANKUR MAHINDROO

COURT NO. 27 
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MR. JUSTICE V.P. VAISH

AT 2.15 P.M

1. CRL.M.C 1234/2013 NISHA GUPTA VINAY SABHARWAL
   CRL.M.A  3787/2013 VS. RAM KISHAN GUPTA SHREY CHATHLY

HIGH COURT OF DELHI                            
29TH MAY, 2014                             REGISTRAR (LISTING)



30.05.2014                           FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

                       COURT NO.21   (OS – A & G)
                      HON'BLE MR. JUSTICE MANMOHAN SINGH

33. I.A. 20605/2013           3M INNOVATIVE PROPERTIES     PEEYOOSH KALRA,PANKAJ SONI, SAGAR 
    I.A. 1276/2014            COMPANY & ANR              CHANDRA, VINEET ROHILLA, C.A. 
    In CS(OS) 2558/2013       Vs. M/S VENUS SAFETY & HEALTH BRIJESH, NISHANT SHARMA, NEERAJ 
                              PVT LTD & ANR              KISHAN KAUL, SAGAR CHANDRA,

HARINI NIVEDA 
34. EX.P. 288/2011            M/S  SIRI RAM SYAL &       KAILASH VASDEV, SANJAY S 
    EX.APPL.(OS) 618/2011     SONS(ENGINEERS) PVT LTD      SHANDILYA,K. R. GUPTA,
                              Vs. M/S IRCON INTERNATIONAL  SHREYANS SINGHVI, EKTA 
                              LTD                          MEHTA, JOANNE PUDUSSERY,

UMRAO SINGH RAWAT, PRITI 
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